F.No. A-22011/6/2020-Ad-VI

CILGRIEE ALY
Government of India
e #aey
Ministry of Finance
T fasmar

Department of Revenue

l?j ZE T &I a2 Central Board of Direct Taxes)

North Block, New Delhi-110 001

Office Order No. 220 of 2020

Dated: 12.11.2020

Consequent upon diversion of posts of Commissioner of Income Tax (Appeal) to the
newly created National Appellate Faceless Centre (NFAC), Delhi and its four Regional
Faceless Appellate Centre (RFACs), the transfer/postings of the following officers in the
grade of Commissioner of Income Tax (CIT), are hereby ordered with immediate effect and
until further orders:

www.taxguru.in

1 CIT(Appeal Unit)-1 HYDERABAD TELAAI'I:(?ANA 92016 D SRINIVAS
. AP &
2 CiT{Appeal Unit)-2 HYDERABAD TELANGANA 91036 P.S.5. REDDY
B.V. PRASAD
3 CIT{Appeal Unit)-3 HYDERABAD TEL:I'I:(?ANA 93007 REDDY
SIBENDU
4 CIT{Appeal Unit)-4 HYDERABAD TEL:I':,(.?ANA 90040 MOHARANA
i AP & SHALINI
5 CIT{Appeal Unit)-5 HYDERABAD TELANGANA 94045 BHARGAVA
KAUSHAL
AP & To be
6 CIT(Appeal Unit)-6 | HYDERABAD TELANGANA 00001 PRAVEENA S reviewed in
AGT 2021
DIPAK
7 CIT(Appeal Unit)-7 HYDERABAD i &ANA 94087 PANDURANG
TRLANG RIPOTE
. AP &
8 CIT[Appeal Unit)-8 HYDERABAD TELANGANA 92086 M. DAYA SAGAR
AP 8 SRINIVAS REDDY
9 CIT(Appeal Unit)-9 | HYDERABAD FELAREANA 96012 CHENNUGARI
A S. SHAKIR
10 CIT(Appeal Unit)-1 KURNOOL TELANPC?ANA 92045 HUSSAIN
' . AP & K.S. RAJENDRA
11 CIT(Appeal Unit)-1 VIJAYAWADA ‘ TELANGANA 93020 KUMAR
\\5341. L
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5 VISHAKHAPA A &
12 CIT(Appeal Unit)-1
(App nit) TNAM TELANGANA 90112 TSN MURTHY
; VISHAKHAPA AP & DEBA KUMAR
i .
3| CiyiAppestUni) 2 TNAM TELANGANA | 29047 SONOWAL
. BIHAR &
14 CIT(Appeal Unit)-1 BHAGALPUR
(App ) JHARKHAND 91098 | Shravan Kumar
RAMENDRA
15 CIT(Appeal Unit)-1 DHANBAD JH?:::A?‘D 96016 KUMAR
VISHWAKARMA
. JAMSHEDPU BIHAR &
16 CIT(A -
(Appeal Unit)-1 R IHARKHAND 95037 | DEEPAK SUTARIYA
; BIHAR & HARISHANKAR
17 CIT(A | =
[T(Appeal Unit)-2 PATNA JHARKHAND 94030 KUMAR LAL
18 CIT(Appeal Unit)-1 DELHI DELHI 90041 SULEKHA VERMA
19 CIT(Appeal Unit)-2 DELHI DELHI 98002 | SAMBIT TRIPATHY
20 CIT{AppeaI Unit)-3 DELHI DELHI 94039 MANOQJ KUMAR
MEENAKSHI J
21 CIT{Appeal Unit)-4 DELHI DELHI 94050 GOSWAMI
22 | CiT{Appeal Unit)-5 DELHI DELHI gsmay | MR TARIRUE
KALIM
23 CIT{Appeal Unit)-6 DELH! DELHI 95028 RAIESH RUMAR
KEDIA
: RAJESH KUMAR
24 CIT{Appeal Unit)-7 DELHI DELHI 91037 GUPTA
. VINAY KUMAR
25 CIT(Appeal Unit)-8 DELHI DELHI 91078 KARAN
26 CIT(Appeal Unit)-9 DELHI DELHI 93024 C.P. PATHAK
SYED
27 CIT(Appeal Unit)-10 DELHI DELHI 90092 MOHAMMAD
JAWAD ABIDI
” KUMAR
28 CIT(Appeal Unit})-12 DELHI DELHI 94056 HRISHIKESH
’ DR. VASUNDHARA
29 | CIT{Appeal Unit)}-13 |  DELHI DELHI gams: |
30 CIT(Appeal Unit}-14 DELHI DELHI 91044 DEEPAK SEHGAL
31 CIT(Appeal Unit)-15 DELHI DELHI 91088 MUNESH KUMAR
32 CIT(Appeal Unit)-16 DELHI DELHI 91031 RACHNA SINGH
33 CIT(Appeal Unit)-17 DELHI DELHI 00023 PRAVIN RAWAL
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AMITABH KUMAR

| Unit)- i
34 | CIT(Appeal Unit)-18 DELH DELHI A SINHA
} VANITA RATTAN
CIT(Appeal Unit)- DELHI
35 (Appeal Unit)-19 DELHI 94001 AN
36 CIT(Appeal Unit)-21 DELHI DELHI 94004 SWATI JOSHI
. SHEFALI i
37 CIT(A -22 D
{Appeal Unit) ELHI DELHI 93017 SWAROOP
. JAY KISHOR
38 | CIT(Appeal Unit)-23 DELHI DELHI 93002 MISHRA
39 | CIT(Appeal Unit)-24 DELHI DELHI 93077 | RAMAN CHOPRA
40 | CIT{Appeal Unit)-25 DELHI DELHI 93080 Richa Khoda
B MADHUKAR
41 | CIT|Appeal Unit)-26 DELHI DELHI 95025 KUMAR BHAGAT
42 | CIT(Appeal Unit)-27 DELHI DELHI 90089 VIJAY KUMAR
- JASPREET SINGH
43 CIT{Appeal Unit)-28 DELHI DELHI 93068 MINHAS
44 | CIT(Appeal Unit)-29 DELHI DELHI 93043 | SANJAY GOYAL
, DEEPSHIKHA
45 | ciT(Appeal Unit)-30 DELHI DELHI 00012 SRR
46 | CIT(Appeal Unit)-31 DELHI DELHI 94077 | SHIVANI SINGH
47 CIT(Appeal Unit}-1 | AHMEDABAD GUIJARAT 90111 SUBHASH BAINS
48 CiT(Appeal Unit)-3 AHMEDABAD GUJARAT 90110 JAGDISH
. SUSHIL KUMAR
49 | CIT(Appeal Unit}-4 | AHMEDABAD GUJARAT 91107 KARBHLE
50 CIT(Appeal Unit)-8 | AHMEDABAD GUJARAT 94070 | ANSHU PRAKASH
51 CIT(Appeal Unit)-10 | AHMEDABAD GUJARAT 98011 SANJEEV JAIN
To be
52 CIT(Appeal Unit)-1 RAJKOT GUJARAT 92011 am sl::gl;ASH reviewed in
AGT 2021
SREENIVAST.
53 | CIT(Appeal Unit)-1 SURAT GUJARAT 93038
BIDARI
54 CIT(Appeal Unit)-2 SURAT | GUIARAT 00013 RITESH MISRA
) BHAVNA C.
55 | CIT(Appeal Unit}-1 | VADODARA GUJARAT 93008 SASHREY
\\MauL (
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KARUN KANT

56 CIT(Appeal Unit)-3 VADODARA GUJARAT 98016 OJHA
57 CIT(Appeal Unit)-5 VADODARA GUJARAT 99037 AARSI PRASAD
. KARNATAKA & RAJENDRA
58 CIT{Appeal Unit)-1 BENGALURU GOA 91069 KUMAR MISHRA
: KARNATAKA & BINOD KUMAR
59 CIT(Appeal Unit)-2 BENGALURU GOA 93010 SINGH
60 CiT(Appeal Unit)-3 BENGALURU KARN(?;:KA - 92051 B.K. PANDA
3 KARNATAKA & SUNIL KUMAR
| 61 | CiT(Appeal Unit)-4 | BENGALURU iy 93036 Sl
. KARNATAKA & FARHAT HUSSAIN
i 62 CIT(Appeal Unit)-5 BENGALURU GOA 20082 QURESHI
1 63 CIT(Appeal Unit)-6 BENGALURU KARN(? ;:KA & 98022 | M.MATHIVANAN
. KARNATAKA & CH. SUNDARA
64 CIT(Appeal Unit)-7 | BENGALURU GOA 91113 RAO
65 CIT(Appeal Unit)-8 BENGALURU KARN; ;:KA & 95031 VILAS V. SHINDE
" KARNATAKA & BISWARANJAN
66 CIT(Appeal Unit)-9 BENGALURU GOA 93021 SASMAL
. KARNATAKA & DEVARATHNA
67 | CIT(Appeal Unit)-11 | BENGALURU i SHAE | Sovean i
68 | CIT(Appeal Unit)-1 PANAJI KARN;;:KA & | 91073 | RANIAN KUMAR
: GANTA MANOJ
69 CIT(Appeal Unit)-1 KOCHI KERALA 97020 KUMAR
70 CIT(Appeal Unit)-1 KOZHIKODE KERALA 95007 VIVEK NANGIA
THIRUVANAN
it)- ERALA 91062 RUBY GEORGE
71 | CiT(Appeal Unit)-1 | iio oo K
MUDAVATHU
72 | CIT(Appeal Unit}-1 | THRISSUR KERALA 98033 | HARISHCHANDRA
NAIK
SRR UPENDRA
73 CIT(Appeal Unit)-2 BHOPAL 94002 BHUSHAN
CHHATTISGARH MISHRA
MP & SANT SARAN
it)- 92034
74 | CIT(Appeal Unit)-3 INDORE | CHHATTISGARH | MANTRI
; MP & RAJIV KUMAR
75 | CIT(Appeal Unit)-1 RAIPUR sl || 93084 S
To be
e reviewed
76 CIT(Appeal Unit)-2 RAIPUR 91032 P.K. MISHRA on
CHHATTISGARH promation/
AGT 2021
\\\'}?.&L t Page 4 of 31
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MP &
77 CIT(A | Unit)-
(Appeal Unit)-1 UJJAIN CHHATTISGARH 90084 p D
; LALIT KRISHAN
| 2
78 CIT(Appeal Unit)-1 MUMBAI MUMBAI 90043 SINGH DEHIYA
78 CIT(Appeal Unit)-2 MUMBAI MUMBAI 91049 | SHISHIR DHAMUA
R B N DEEPKANT
80 | CIT(Appeal Unit)-4 MUMBAI MUMBAI 92012 St
81 CIT(A; | Unit)-6 MUMBAI MUMBAI 92017 LESNA
Gaaaals SRIVASTAVA
" SURENDRA
82 CIT{Appeal Unit)-7 MUMBAI MUMBAI 91119 KUMAR
; AJIT KUMAR
83 CIT(Appeal Unit)-8 MUMBAI MUMBAI 91094 SRIVASTAVA
£ R. MOHAN
84 | CIT(Appeal Unit)-9 MUMBAI MUMBAI 94096 MADHAVI
85 | CIT(Appeal Unit)-11 MUMBAI MUMBAI 00004 SALIL MISHRA
86 | CIT(Appeal Unit)-12 MUMBAI MUMBAI 58018 | MAMTA BANSAL
87 CIT(Appeal Unit)-14 MUMBAI MUMBAI 98008 SANDEEP RAJ
88 | CIT(Appeal Unit)-15 MUMBAI MUMBAI 94082 AJAY KUMAR
3 JACINTA ZIMIK
88 CIT(Appeal Unit)-17 MUMBAI MUMBAI 91125 VASHAI
a0 CIT(Appeal Unit)-19 MUMBAI MUMBAI 97009 PRAB:;SL:S AU AR
91 | CIT(Appeal Unit)-21 MUMBAI MUMBAI 00002 VINAY SINHA
. NIKHIL
92 | CIT(Appeal Unit)}-23 | MUMBAI MUMBAI 91091 Pl D
: S.
93 | CIT(Appeal Unit)-26 MUMBAI MUMBAI 95043 RAVICHANDRAN
; ANUPAMA D.
94 | CIT(Appeal Unit)-28 MUMBAI MUMBAI 90076 SHUKLA
95 CIT(Appeal Unit)-30 MUMBAI MUMBAI 95017 Rakesh Garg
" HARENDRA
96 | CIT(Appeal Unit)-31 | MUMBAI MUMBAI BADET | sonoavan st
HEMANTKUMAR
97 CIT(Appeal Unit)-34 MUMBAI MUMBAI 99040 CHIMANLAL
LEUVA
98 | CIT(Appeal Unit)}-35 | MUMBAI MUMBAI 95045 B. SRINIVAS
\\“(v*)‘ l Page 5 of 31
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NARENDRA

02 -Vi

a9 CiT(Appeal Unit)-39 MUMBAI MUMBAI 94098 SINGH
JANGPANGI
100 | CIT(Appeal Unit)-42 MUMBAI MUMBAI 95032 | K. MADHUSUDAN
101 | CIT(Appeal Unit)-45 MUMBAI MUMBAI 95048 T.KIPGEN
- SANDEEP
102 | CIT(Appeal Unit)-1 NAGPUR . NAGPUR 95035 BANDHU
. ' NAUSHEEN
103 | CIT(Appeal Unit)-2 NAGPUR NAGPUR 92042 JAHAN ANSARI
i SUKHVEER SINGH
104 CIT(Appeal Unit)-1 DIBRUGARH NER 94005 CHOUDHARY
105 CIT(Appeal Unit)-1 GUWAHATI NER 91006 Preeti Jain Das
|
106 CIT(Appeal Unit)-2 GUWAHATI l NER 94081 G G KAMEI
|l
107 CIT(Appeal Unit)-1 JORHAT |[ NER 92098 ANGAM SHAIZA
108 CIT(Appeal Unit)-2 AMRITSAR | NWR 91016 PRABHIOT KAUR
|
|
! CHANDIGAR RAM MQHAN
109 | CIT(Appeal Unit)-1 H |_ NWR 94044 SING
. CHANDIGAR | JAGJIVAN KUMAR
110 CIT(Appeal Unit)-2 H | NWR 93044 GARG
111 CIT(Appeal Unit)-1 FARIDABAD NWR 99042 SUNIL GAUTAM
) i
132 CIT(Appeal Unit)-1 GURGAON NWR 91082 SANJEET SINGH
113 CiT(Appeal Unit)-2 GURGAON NWR 96009 VIKRAM BATRA
ANOJ PAL
114 | CIT(Appeal Unit)-1 |  JAMMU NWR oopg7 | MANO
SINGH
To be
reviewed
DEVINDER SINGH
115 | CIT(Appeal Unit)-1 KARNAL NWR 90098 on
KALYAN ;
promotion/
AGT 2021
116 | CIT(Appeal Unit)-1 LUDHIANA NWR 98015 ANUEAM RONT
GARG
112 CIT{Appeal Unit)-2 LUDHIANA NWR 90065 ALOK KUMAR
118 CIT(Appeal Unit)-4 LUDHIANA NWR 91100 | ABHA RANI SINGH
119 | CIT(Appeal Unit)-1 ROHTAK NWR 91013 | MONA MOHANTY
\\"‘YJ}‘ $ Page 6 of 31
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SARQJ KUMAR
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120 | CIT(Appeal Unit)-1
(App it) WAR ODISHA 94010 MAHAPATRA
To be
reviewed
x ASIT KUMAR
121 CiT(Appeal Unit)-1 CUTTACK DI
(App nit) ODISHA 90048 MOHAPATRA on
promotion/
AGT 2021
To be
122 | CiT(Appeal Unit)-1 | KOLHAPUR PUNE 93031 AME;;‘:?“'R reviewed in
AGT 2021
123 CIT(Appeal Unit)-1 NASIK PUNE 91026 SATISH K GOYAL
i SHEKHAR L.
124 | CIT(Appeal Unit)-2 NASIK PUNE 99041 CAIBHIVE
" ANURAG
125 | CIT{Appeal Unit)-3 NASIK PUNE 93037 SRIVASTAVA
. AVADHESH
126 CIT(A | Unit)-1 PUNE PUNE 402
(Appeal Unit) 94028 KUMAR
127 | CIT(Appeal Unit)-2 PUNE PUNE 93091 | SHIVRAI B MOREY
. SANGRAM R.
128 | CIT(Appeal Unit)-3 PUNE PUNE 94031 GAIKWAD
129 CIT(Appeal Unit)-5 PUNE PUNE 92035 DIVYA BAIPAI
’ NANDITA
130 CIT(Appeal Unit)-6 PUNE PUNE 93012 KANCHAN
. T VIJAYA
131 CiT(Appeal Unit)-7 PUNE PUNE 93028 BHASKER REDDY
132 CIT(Appeal Unit)-8 PUNE PUNE 91085 KALIKA SINGH
133 | CIT(Appeal Unit)-10 PUNE PUNE 93001 MOHIT JAIN
134 | CIT(Appeal Unit)-1 THANE PUNE 94042 AMRITA MISRA
: APARNA M
135 | CIT(Appeal Unit)-2 THANE PUNE 90074 AGARWAL
: SANCHITA
136 CIT(Appeal Unit)-1 BIKANER RAJASTHAN 90078 KUMAR
To be
reviewed
137 | CIT(Appeal Unit)-1 JAIPUR RAJASTHAN 90072 | MUKESH VERMA on
promotion/
AGT 2021
138 | CIT(Appeal Unit)-2 JAIPUR RAJASTHAN 91010 | ROLEE AGARWAL
. KAUR CHAND
138 CIT(Appea! Unit)-1 JODHPUR RAJASTHAN 94085 BADHOK
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140 | CIT(Appeal Unit)-1 | UDAIPUR RAJASTHAN | 89048 | AHKA '}:::A"s”'
141 | CIT(Appeal Unit)1 | CHENNAI TAMILNADU | 93019 | M.S.V.M. PRASAD
. DURGESH
142 | CiT(Appeal Unit)-3 | CHENNAI
(App ) TAMILNADU 91104 SE iyt
143 | CIT(Appeal Unit)5 | CHENNAI | TAMILNADU | 91038 | ' SRINIVAS
. REDDY
' N.
144 | CiT(Appeal Unit)-6 | CHENNAI TAMILNADU | 98023 | SATHYAMOORTH
, Y
145 | CIT(Appeal Unit)}8 | CHENNAI | ominasn | sso6 AREE,
Re KAPTHUAMA
146 | CIT(Appeal Unit)-10 | CHENNAI TAMILNADU | 94075 | T.VASANTHAN
. BUDALA
147 | CIT(Appeal Unit)-11 | CHENNAI TAMILNADU | 92089 |\ orecuiaa rao
. JOTHILAKSHMI
148 | CiT(Appeal Unit)-15 CHENNAL TAMILNADU 97021 NAVAK
149 | crmiappeal unit1 | “OMPATOR T ravinaby | 98035 | M. vuAY KUMAR
150 | CIT(Appeal Unit)-2 CG'M:ATOR TAMILNADU | 99029 | NARESH SAKA
151 | CiT(Appeal Unit)-3 CO'MEATOR TAMILNADU | 97018 | BINDHUA.S.
152 | CIT(Appeal Unit)-1 MADURAI TAMILNADU 91029 P Selvaganesh
. PUDUCHERR DARZAKHUM
153 | CIT(Appeal Unit)-1 v TAMILNADU 92084 SONGATE
‘ SHANTANU
154 | CIT(Appeal Unit)-1 | ALLAHABAD UP(EAST) 90069 S iin
, NAMITA S
155 | CiT(Appeal Unit)2 | LUCKNOW UP(EAST) 98001 Apetint
156 | CIT(Appeal Unit)-1 AGRA UP(WEST) 92067 | VANDANA VERMA
157 | CIT(Appeal Unit)-1 | DEHRADUN UP(WEST) 90119 | SUNEELVERMA
158 | CiT(Appeal Unit)1 |  KANPUR UP(WEST) | 92040 | Pramila Sharan
159 | CIT(Appeal Unit)1 | MEERUT UP(WEST) | 00011 | SANJAY PANDEY
160 | CIT(Appeal Unit)-1 NOIDA UP(WEST) 93093 | RADHEY SHYAM
, GAUTAM
161 | CIT(Appeal Unit)-1 | ASANSOL | WB&SIKKIM | 90108 i
\\5?)1- lt
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E.No. A-22011/6/2020-Ad-VI

: DINESH AIBOR
162 | CIT(Appeal -1 K T
(Appeal Unit) OLKATA | WB & SIKKIM 91123 JAVAL SAWKMIE
163 | CIT(Appeal Unit)-2 KOLKATA WB & SIKKIM 94092 DEV;::;’:‘_IRAN
164 | CIT(Appeal Unit)-4 KOLKATA = WB & SIKKIM 90055 SANJAY RAI
. ' PRAVEEN
165 | CIT(Appeal Unit)-5 KOLKATA WB & SIKKIM 98019 KISHORE
GOULEN
166 | CIT(Appeal Unit)-7 KOLKATA WB & SIKKIM 89122 HANGSHING
167 | CIT(Appeal Unit)-8 KOLKATA WB & SIKKIM 94021 | SANDEEP CHAUBE
JOHN VINCENT
168 | CIT(Appeal Unit)-9 KOLKATA WB & SIKKIM 90125 DONKUPAR
LANGSTIEH
169 | CIT(Appeal Unit)-10 KOLKATA WB & SIKKIM 98027 KUMAR AJEET
170 | CIT(Appeal Unit)-12 KOLKATA WB & SIKKIM 98031 | MANISH KANOIJIA
171 | CIT(Appeal Unit)-15 KOLKATA WB & SIKKIM 92057 TAJI;:gEILPAL
: KOTHINI ELEPHAZ
172 | CiT(Appeal Unit)-16 KOLKATA WB & SIKKIM 95034 SUNIL BABU
HAR DHAWAL
173 | CIT(Appeal Unit)-18 KOLKATA WB & SIKKIM 96008 1o SINGH
174 | CIT(Appeal Unit)-19 KOLKATA WB & SIKKIM 90051 NIKHIL PANDIT
MITHILESH
175 | CIT(Appeal Unit)-20 KOLKATA WB & SIKKIM 90061 KUMAR JHA
176 | CIT(Appeal Unit)-21 KOLKATA WB & SIKKIM 93025 | VIJAY SHANKAR
; BANITA DEVI
177 | CIT(Appeal Unit)-1 SILIGURI WB & SIKKIM | 98029 NACRER
2, In addition, the following additional charge arrangement for newly created posts of CIT

{Appeal Units) is ordered, with immediate effect and until further orders:

: AP & B.V. PRASAD REDDY, CIT(Appeal Unit)-3,
1 CIT(Appeal Unit)-1 GUNTUR TELANGANA HYDERABAD

. AP & B.V. PRASAD REDDY, CIT(Appeal Unit)-3,
2 CIT(Appeal Unit)-2 GUNTUR TELANGANA HYDERABAD

. , AP & DR. DIPAK PANDURANG RIPOTE,
3 | CiMAppealUnit}1 | RAIAMUNDRY | g snGANA CIT(Appeal Unit)-7, HYDERABAD
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e
O R
6 | CIT(Appeal Unit)-1 PATNA j HT:;:ASIGD HARISHAN Kﬁiif}l:l;\j'sﬁ:t CiT(Appeal
7 | ciT(Appeal Unit)-1 RANCHI JH'::::::“D REEFAK SUT?:;:::QS;TJS:IM‘ Unit)-1,
8 | CiT(Appeal Unit)-11 DELHI DELHI KUMAR HR'*"“;"S&EF””“' Unit)-
9 | CiT(Appeal Unit)-20 DELHI DELHI MANA RATJ(‘:S_?ZT‘S:‘L&I Sl
10 | CIT(Appeal Unit)-2 | AHMEDABAD GuiaraT | SUSHIL If,l:,?::: L e
11 | CIT(Appeal Unit)-5 | AHMEDABAD GUJARAT FIBHASE Bﬁ:"&;g:&:”ya' Ual)-1,
12 | CIT(Appeal Unit)-6 | AHMEDABAD GUIARAT SMIERY JAA:&E:;’:?' A
13 | CIT(Appeal Unit)-7 | AHMEDABAD GUJARAT MGD'S?:S{E%';?:)U"“H'

14 | CIT(Appeal Unit)-9 l AHMEDABAD GUJARAT ANSHU PRA::%*;EE&%"E“" U4,
15 | CIT(Appeal Unit)-1 : GANDHINAGAR GUJARAT SRR E‘:‘?::: T:aggiaig(mpeal
16 | CiT(AppealUnit-1 | JAMNAGAR Guiarar | ANSHU PRAKASH, ClilAppeal Unit)3,
17 | CiT(Appeal Unit)-2 RAJKOT e A R i"NRi:j;(g'TT[Appea' -
18 | CiT(Appeal Unit)-3 RAIKOT Slmar | oM FRAKASH i"NRi'J‘;{g',rT(Appea' il
19 | CIT(Appeal Unit)-3 SURAT GUJARAT 0.P. VAISHNAV, CIT(A)-4, SURAT

20 | CiT(AppealUnit)}2 |  VADODARA GUIARAT L
21 | CIT(Appeal Unit)-4 |  VADODARA glgpsy | RARUNEANT 31%%;;5:"”“‘ Wit
22 | ciT(Appeal Unit)-1 VALSAD GUJARAT FHTEGR M'SRA_;)S;T;D"‘“" MpiEhe)
23 | cmappealUnit)1 | BeLGaum | (AROTAKAS | RATERDEE :il:)ﬁ?:;u!g:mﬁﬁﬁmppeal
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24 | CIT(Appeal Unit)-10 | BENGALURU KARN(‘:;:KA & | BINOD KUM;?;;:%'::LE';LAP"“' Unit)-
25 | CIT(Appeal Unit)-1 |  DAVANGERE KAR";;:KA B a8 PAND;&T:S:SH' U

26 | CIT(Appeal Unit)-1 |  GULBARGA KARN;;:KA e | SR KUM‘T :'E'::;G':Lﬁ;ﬁppea' WAl
27 | CiT(Appeal Unit)-1 HUBLI MRN;;iKA % | CARMAT *Lﬂ?ﬁf;?';:gi‘&'kﬁ”‘Appea'
28 | Cii(appealUnit-1 | MaNGaoRe | (ARNATAIAS M'MATH'VA::!;;:I'_L‘:‘SF’*' Unkske.
29 | CiT(Appeal Unit)-1 smony | T B iy o VieRes
30 | CiT(Appeal Unit)-2 KOCHI KERALA SRR MAU':%“';E' KMC;E:"C'T{A”"“'
31 | CIT(Appeal Unit)-1 KOTTAYAM KERALA AN MAuhr'](i)tj}_Kl':’ KMS‘SI Ich(AppeaI
92 | GETBRINALNOIR OB | it Ugiﬂtﬁiaﬁ”utﬁ?ﬁf BHOPAL

33 | CIT(Appeal Unit)-1 BILASPUR | AT_';:‘G i BANN/ERE i'}”;?;ﬁgmppeal SiEp
34 | CiMAppeal Unit)-1 GWALIOR | ¢y HAh:':IS&GARH U(;'ErrAl:;.:l:;’::Hulﬁ:;T ity

35 | ciT(Appeal Unit)-1 INDORE i Ah;&'lrnts&ﬁ o SANTSARAN M;TJS:}:E (Appeal Unit)-
36 | CiT(Appeal Unit)-2 INDORE i A“::l;; - RS RaAN M;TJ;:},:E(APPEEI dnitr
37 | CIT(Appeal Unit)-1 JABALPUR | AN;FI:‘G ar | HARI PRASAD MEENA, CIT(A}-3, BHOPAL
38 | CM(AppealUnit)3 | MUMBAI wogoy | PESKIBERGHERVERRRe SRS
39 | CIT(Appeal Unit)-5 MUMBAI MUMBAI DEEPKANT PRA;A&;:BIIEAppeaI Unit)-4,
40 | CiT(Appeal Unit)}10 |  MUMBAI mumsal | R MOHAN M‘;?';’:JV;;;‘AP""&“ L
41 | CIT(Appeal Unit)-13 | MUMBAI P el e
42 CIT(Appeal Unit)-16 MUMBAI MUMBAI | ;‘; KUMAR&ﬂEgﬁ?eaI Uit}
43 | CIT(Appeal Unit)-18 MUMBAI MUMBAI IAIBECA BN ASEAS EFTyAgenl

Unit)-17, MUMBAI

\\orw. \
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PRABHAT KUMAR GUPTA, CIT(Appeal

44 | cIT(Appeal Unit)-20 MUMBAI MUMBAI :
Unit)-19, MUMBAI
i}
45 | CiT(Appeal Unit)-22 MUMBAI MUMBAI MINERROINEE, b Supes) Unk 2,
MUMBAI
_ NIKHIL CHOUDHARY, CIT(Appeal Unit)-
46 | CIT(Appeal Unit)-24 MUMBAI M
(App ) VB 23, MUMBAI
. NIKHIL CHOUDHARY, CIT(Appeal Unit)-
47 | CiT(Appeal Unit)-25 MUMBAI
(App ) MUMBAI 75 Al
48 | CIT(Appeal Unit)-27 MUMBAI s || o DAVICHANDRAN, ClTiAspeal Lnt)-26,
MUMBAI
J ANUPAMA D. SHUKLA, CIT(Appeal Unit)-
49 | CIT(Appeal Unit)-29 MUMBAI M
pmt Unit) HMEA 28, MUMBAI
Rakesh Garg, CIT(Appeal Unit)-30
50 | CIT(Appeal Unit)-32 MUMBAI ' '
(App ) u MUMBAI L A
: HARENDRA NARAYAN SINGH
1| cma . '
5 (Appeal Unit)-33 MUMBAI MUMBAI CIT(Appeal Unit)-31, MUMBAI
HEMANTKUMAR CHIMANLAL LEUVA
52 | CiT(Appeal Unit)-3 g
chasni L MR CIT(Appeal Unit)-34, MUMBAI
, HEMANTKUMAR CHIMANLAL LEUVA,
53 | CIT(Appeal Unit)-37 MUMBAI MUMBAI e omeal s 5. N
: NARENDRA SINGH JANGPANGI,
54 | CIT(Appeal Unit)-38 MUMBAI MUMBAI ST hoces Uit} 55, MUMER]
. NARENDRA SINGH IANGPANGI,
55 | CiT(Appeal Unit)-40 MUMBAI MUMBAI Crrianroct Hits 25, KOKEA]
NARENDRA SINGH JANGPANGI,
56 | CIT(AppealUnit}-41 |  MUMBAI MUMBAI o g s
57 | CIT(Appeal Unit)-43 MUMBAI mumeal | < MADHUSUD:;"GF‘:;L‘TPPEE' Uolt)42,
58 | CIT(Appeal Unit)-44 MUMBAI MUMBAI SURENDRA KUTAAUR&gEAppeal Urit%;
59 | CiT(Appeal Unit)-46 MUMBAI MUMBAI TGN im:ﬂp::f’ Unit)-45,
. G G KAMEI, CIT(Appeal Unit)-2,
60 | CIT(Appeal Unit)-1 SHILLONG NER o
RABHJOT KAUR, CIT(Appeal Unit)-2,
61 | CIT(Appeal Unit)-1 AMRITSAR NWR FRARRIG AMRITSL.Rppea ik
0,
62 | CI(Appeal Unit)}1 |  BATHINDA NWR AR BRNISE, € T st LAl
o ——— — ik MONA MOHANTY, CIT(Appeal Unit)-1,

ROHTAK

N
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PRABHJOT KAUR, CIT(Appeal Unit)-2,

64 | CT(AppealUnit)-1 | JALANDHAR NWR i
65 | CiT(Appeal Unit)-2 |  JALANDHAR NWR APJEEN] KANIT fSSﬁf;&Appeal it
66 | CIT(Appeal Unit)-3 LUDHIANA NWR ABHA RANI S'TSE'I’_IEL{:”’E“" UniE)4,
67 | CIT(AppealUnit-1 | PALAMPUR NWR ANaK KUM”‘L':J';EIL‘:;’:“' Wiy,

68 | CIT(Appeal Unit)-1 |  PANCHKULA NWR el MOHTEH:‘:"EEE&?”“[ "
69 | CIT(Appeal Unit)-1 PATIALA nwr | ANUPAM KANlT, SSSEI' ACI:EA"“’%' s
70 | CIT(Appeal Unit)-1 SHIMLA NWR 3 'Vm ::}Lf;f‘:ﬁsg% :F:L{Appea'
71 | cIT(Appeal Unit)-1 SRINAGAR NWR PR T S'Ng""\;‘ SL{A"”“' Wrdt)es,
72 | cIT(Appeal Unit)-1 SAMBALPUR ODISHA AT RL Mﬁigg‘f&ﬁiﬁ&cnmppeai
73 | CIT(Appeal Unit)-1 | AURANGABAD PUNE BREEHARL GMZB"':\;ES'IE'T(A"”E"“ ity
74 | CIT(Appeal Unit)-2 | AURANGABAD PUNE SHERHIARL GAJ;H'L‘;ES‘IE'T(APPEN Mt
75 | CIT(Appeal Unit)-2 KOLHAPUR PUNE ROk Sb’r["ig‘_ik:‘;‘?_ﬁ}ﬁ;{“ppea'
76 | CIT{Appeal Unit)-4 PUNE PUNE } VAN B MORE:{'J:E{A‘)D“' Unit)-2,
77 | CiT(Appeal Unit)-9 PUNE PUNE DIVYA BAJPAI, CIT(Appeal Unit)-5, PUNE
78 | CiT(Appeal Unit)-3 THANE PUNE APARNA M AGA;“::;&'T{AP"“' sl
79 | CIT(Appeal Unit)-1 AJMER RAJASTHAN RS vERMJ};:IESFEApp“[ Meit 4
80 | CiT(Appeal Unit)-1 ALWAR RAASTHAN | MUKESHVERMA, CF(Appeal Unitl-,
81 | CIT(Appeal Unit)-3 JAIPUR RAJASTHAN | [OLEE AGARW’T;‘IELTF:A“E“ i
82 | CIT(Appeal Unit)-2 JODHPUR RAJASTHAN WAIR CH&::;_TJ%HD%':;SE {Appeal
83 | CIT(Appeal Unit)-1 KOTA RAJASTHAN Savita Bundas, CIT(A}-4, JAIPUR

Nogd §
?AL \Unjwere
www.taxguru.in
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E.No. A-22011/6/2020-Ad-V|

84 | CIT(Appeal Unit)-2 CHENNAI TAMitNapy | MSVM. PRAS:‘&:LK?WE"’I L,
85 | CIT{Appeal Unit)-4 CHENNAI Tamitnapy | K-SRINIVAS REEEZH ‘:&App‘*a' Unit)-4,
86 | CIT(Appeal Unit)-7 CHENNAI taminapy | ANNL KAPTH;{?J&;’L‘AP”EE" W)
87 | CIT(Appeal Unit)-9 CHENNAI TAMILNADU s VASANT“‘“E;E:L‘:’:F’“' Unit)-10,
88 | CIT(Appeal Unit)-12 CHENNAI TamiLNADy | DURGESH SU';”’R&?&Z(ADP‘*"’“ S
89 | CIT(Appeal Unit)-13 CHENNAI TAMILNADU | SATHYAMO; I:Jm‘::;l;(Appeal nigy
90 | CiT(Appeal Unit)-14 CHENNAI TAMILNADY | BUPALA KS:&?ffﬁgagﬁlﬂAweal
91 | CIT(Appeal Unit)}-16 |  CHENNAI TAMILNADU ’OTH'lei:rl'sm’::;g“ppea'
92 | cIT(Appeal Unit)-2 MADURAI TAMILNADU P Se"’“a"esh::g;‘:;pea] g %
93 | CIT(Appeal Unit)-1 SALEM TAMILNADU L KU&T&’&%‘“&" Rl VN )L
94 | CiT(Appeal Unit)}-1 | TIRUCHIRAPPALLI | TAMILNADU . Se"”ga""mﬁ}'ﬁ:ﬁp“' UnkE%,
95 | CIT(Appeal Unit)-1 BAREILLY UP(EAST) SHANTANU Ii':':maﬁlgppeal Unit)-
96 | CiT(Appeal Unit)-1 | GORAKHPUR UP(EAST) SHANIANY [;T:L"fﬂ:kgggppea' Wricy
97 | crT(Appeal Unit)-1 HALDWANI UP(EAST) NAMITA S PAT.BE:;&LADDEI Unit)-2,
98 | CiT(Appeal Unit)-1 LUCKNOW up(easT) | NAMITA'S PA':'EJEE&TV(VAPP”' i
99 | CiT(Appeal Unit)-1 | MORADABAD up(easT) | NAMITA S PATﬂEE;{%“""“‘ U2,
100 | CIT(Appeal Unit)-1 VARANASI up(easT) | SHANTANU T:E"J::;'ILA”’E” il 8
101 | CiT(Appeal Unit)-2 AGRA up(west) | VANDANA VERM:(';:E(A”“' Mk
102 | CIT(Appeal Unit)-1 ALIGARH UP(WEST) VANDANK VERM:C‘;;E(AW&' it
103 | CIT(Appeal Unit)}-1 | GHAZIABAD UP(WEST) ST PANDﬂ’é;'{TJ: ppeal LNk,

N
?“L \hi
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F.No. A-22011/6/2020-Ad-VI

104 | CIT(Appeal Unit)-2 KANPUR UP(WEST) Pramilseran; C1T{Sppes Uil
KANPUR
105 | CIT(Appeal Unit)-3 KANPUR UP(WEST) Prarnila Sharan, ClT(Appeal Unkt},
KANPUR
_ MUZAFFAR SANJAY PANDEY, CIT(Appeal Unit)-1
106 | CIT(Appeal Unit)-1 UP(WEST bl ’
sl Lk NAGAR P MEERUT
_ TAJINDER PAL SINGH, CIT(Appeal Unit)-
107 | CIT(Appeal Unit)-1 BURDWAN WB & SIKK
(App ) B 15, KOLKATA
. TUSHAR DHAWAL SINGH, CIT(Appeal
108 | CIT{Appeal Unit)-1 DURGAPUR WB & SIKKIM
ppaaLEn Unit)-18, KOLKATA
, BANITA DEVI NAOREM, CIT(Appeal
109 | CIT(Appeal Unit)-1 JALPAIGURI WB & SIKKIM
(Appeal Unit) e Unit)-1, SILIGURI
_ DINESH AIBOR JAYAL SAWKMIE
110 | CIT(Appeal Unit)-3 KOLKATA WB & SIKKIM '
(apedl tint) CIT(Appeal Unit)-1, KOLKATA
; SANIAY RAI, CIT{Appeal Unit)-4,
111 | CIT(Appeal Unit)-6 KOLKATA
(Appeal Unit) WB & SIKKIM KOLKATA
JOHN VINCENT DONKUPAR LANGSTIEH
112 | CIT(Appeal Unit)-11 A ’
lappel Lift) REERAD WEE SR CIT(Appeal Unit)-9, KOLKATA
. TAJINDER PAL SINGH, CIT(Appeal Unit)-
113 | o | Unit)-1
CIT(Appeal Unit)-13 KOLKATA WB & SIKKIM & VOLLATA
. MITHILESH KUMAR JHA, CIT(Appeal
114 | CIT(Appeal Unit)-1 KOLK WB & SIKKIM
(Appeal Unit)-14 OLKATA B &SI Unit}-20, KOLKATA
. KOTHINI ELEPHAZ SUNIL BABU
115 | CIT(A i LKA w '
(Appeal Unit)-17 KOLKATA B & SIKKIM CIT(Appeal Unit)-16, KOLKATA
116 | CIT(Appeal Unit)-22 KOLKATA weasnen | MANBHEANOIA, Cilppea) Unit) 12,
KOLKATA
3. In supersession of all previous orders issued by the Department, the transfer/postings and

local changes in the grade of Commissioner of Income Tax (CIT) other than Appeal Units, are
hereby ordered with immediate effect and until further orders:

Nogol.

www.taxg
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AP & To be

1 CIT{A)-10 HYDERABAD TELANGANA 99035 D. KOMALI KRISHNA reviewed in
AGT 2021
2 CIT(A)-11 HYDERABAD AP & 95024 RAJEEV RANKA
TELANGANA

AP & KOLAKALURI RAVI

3 CIT(A)-12 HYDERABAD TELANGANA 96027 KIRAN
CIT(Admin. & AP &
4 T75) HYDERABAD TELANGANA 94091 PEEYUSH SONKAR
S Page 15 of 31




_ APR ASHOK KUMAR
5
CT(Audit) | HYDERABAD | . o0 . | 94093 sty
6 | CIT(DR)(ITAT)-1 | HYDERABAD AP& 90104 | NIVEDITA BISWAS
TELANGANA
7 | cT(or)(ITAT)-2 |  HYDERABAD APE 93056 Y.V.S.T. SAl
TELANGANA T
CIT(Exemption AP &
8 5) HYDERABAD TELANGANA 20118 PATHLAVATH PEERYA
9 | CTIT&TP) | HYDERABAD ARIA 93073 | P.CHANDRASEKHAR
TELANGANA
10 | CTQudicial) | HYDERABAD ARS 92081 | VIAVALAKSHMIT.H
TELANGANA +
11 | cm(TDs) HYDERABAD Al 94079 | RAJENDRA KUMAR
TELANGANA
AP & To be
12 DIT(1 & Cl) HYDERABAD TELANGANA 956025 ANJALA SAHU reviewed in
i B AGT 2021
13 | cmos) VIJAYAWADA ARS8 91108 M. SAMPATH
TELANGANA -
VISHAKHAPAT AP &
14 | cma)-3 e ELANGaNa | 90099 | V.MADHU vANI
BIHAR &
15 | ADG(RT) | HAZARiBAGH | | SUWR | 93061 | ASHOK KUMAR
BIHAR &
! PATNA 97 | SANTOSH KUMAR
16 CIT(A)3 Rclacodll
CIT(Admin. & BIHAR &
17 il PATNA et | 90056 | RAM BILAS MISHRA
BIHAR &
18 | cm(oR)TAT) PATNA Hamdianp | 91083 | INDERITSINGH
BIHAR & 95049
19 | cmTos) PATNA Mo . SANJAY . BARA
CIT(A & J),
1 Wb cBDT DELHI 93076 N C SWAIN
5y | GHVCAS) CROY, CBDT DELHI 92074 | RAKESH GUPTA
Delhi
cIT(iT& e, RAMESH CHAND
22 CBDT, Delhi capT £ 404 DANDAY
23 CIT(I'I‘;t)iﬁBDT, CBDT DELHI 96004 GARIMA JAIN
CIT(Media & SURABHI
24 TP),CBDT CBDT DELHI 92015 AHLUWALIA
CIT(Vigilance),
00007 NIDH|I SHARMA
B | oot pen cBDT DELHI
26 | CIT (0SD)(Inv.) CBDT DELHI 99006 | DEEPAK TIWARI
27 | cim(inv), cepT CBDT DELHI 91048 | SUNILKUMAR SINGH
Page 16 of 31
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F.No. A-2201 020-Ad-V1

SATENDER SINGH
28 CIT(A)-23 DELHI
() DELH! 94025 o
29 CIT(A)-27 DELHI DELHI 93045 | KANWAL JIT SINGH
INDER PAL SINGH
30 CIT(A)-29 DELHI DELHI
(A)- 94063 SINIORA
31 CIT(A)-31 DELHI DELHI 93047 DILIP 5INGH KOTHARI
32 CIT(A)-42 DELHI DELHI 92038 SUKESH KUMAR JAIN
BHUVNESH
33 CIT(A)-43 DELHI DELHI 94023 Wplopiisniil
GOPAL KRUSHNA
A)-44
34 CIT(A)- DELHI DELHI 91035 ey
ADG(Audit&lns
% SAMEER KUMAR
35 pections), DELHI DELHI 95014 SRIVASTAVA
CBDT
ADG(Expenditu
36 | reBudget), DELHI DELHI 91075 VEENA JOSHI
CBDT
37 | APSIO)L DELHI DELHI 93060 MEETA SINGH
CBDT
gg | MHG[HRD)Z, DELHI DELHI 00015 NIMISHA SINGH
CBDT
39 Amé:;fr’}'3' DELHI DELHI 99017 | NAVNEET MANOHAR
ADG(Infrastruc YAGYA DUTT
40 | " ore), €BOT DELHI DELHI 92044 b
41 | CIT(NeAC)-1 DELHI DELHI 93009 ASHISH ABROL
42 CIT(NeAC)-2 DELHI DELHI 95009 Rahul Garg
43 | CIT[NeAC)-3 DELHI DELHI 94037 | ANURAG GOYAL
44 | CIT(NeAC)-4 DELHI DELHI 96007 | MANVENDRA GOYAL
CITHQ to
DELHI 87040 KUNAL SINGH
45 1 prcair NEAC RELH 0
46 ADG((JE’:"’;”‘ & DELHI DELHI 89109 | SUBHASH CHANDRA
To be
47 | APG(L&RM, DELHI DELHI 98005 PANKAJ JINDAL reviewed in
CBDT - AGT 2021
g | BOGULERRZ, DELHI DELHI 95020 |  RAJA RAM SAH
CBDT
ADG(O & MS), ASHOK KUMAR
49 CBDT DELHI } DELHI 90045 SAROHA

\\“Y.L L L\ Page 17 of 31
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E.No. A-22011/6 Ad-V1

50 ADG(PR,P&P) | DELHI DELHI 97002 SANDEEP GOEL
ADG(RECOVER
51 Y&TDS), CBDT DELHI DELHI 92078 YAGYSAINI KAKKAR
52 | ADG(RTI), Delhi DELHI DELHI 87049 MANOJ JOSHI
.. | ADG{(Systems)-
53 1, CBDT DELHI DELHI 95021 G555 GOPINATH
ADG(Systems)-
54 2, CBOT DELHI DELHI 91021 SANJEEV SINGH
ADG(Systems)- | RAMESH
= 3, CBDT BELH DELHI 92h08 KRISHNAMURTHI
ADG(Systems)-
56 4, CBOT DELHI DELHI 94095 KISHORE B.
ADG(Systems)-
57 5, CBOT DELHI DELHI 94083 JITENDER KUMAR
CIT (e-
58 X DELHI DELHI 95022 MANISH MISHRA
verification)
598 CIT(ITBA) DELHI DELHI 00021 | ASHIM KUMAR MODI
g | APGITPSHL, DELHI DELHI 93030 SANJIV
CBDT
ADG(TPS)-2,
61 CBDT DELHI DELHI 99024 RAN SINGH
ADG(Vigilance)
62 {HQ:I-l, CBDT DELHI DELHI 91043 DEEPALI CHANDRA
ADG(Vigilance)
VIDISH
63 (HQ)-2, CBDT DELHI DELHI 91015 A KALRA
ADG(Vigilance)
LHI MAN P,
64 (North), CBDT DELHI DE 94064 | ANSU ATTNAIK
ADG(Vigilance)
DELHI DELHI NIDHI SINGH
65 | “(Ha)-s, CBDT 97008
ADG(Vigilance) MUNISH KUMAR
66 (HQ)-4, CBDT DELHI DELHI 94046 GUPTA
67 c”(ﬁfs”;“' % DELHI DELHI 92070 |  DILIP SHARMA
YOGESH KUMAR
68 CIT(APA)-1 DELHI DELHI 91067 VERMA
69 CIT(APA)-2 DELHI DELHI 95016 BHASKAR GOSWAM|
70 CIT{Audit)-1 DELHI DELHI 20062 SANJAY SHIVAM
71 CIT{Audit)-2 DELHI DELHI 91077 MEETA SINHA
72 CIT(CPC-TDS) DELHI DELHI 94057 DEEPIKA MITTAL

\\"b"d' ;\ WX“ S Page 18 of 31
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F.No. A-

2020-Ad-VI

To be
73 CIT(DR)(AAR) DELHI DELHI 99022 Naina Soin Kapil reviewed in
AGT 2021
CIT(DR)(AAR)(
74 NCR BENCH) DELHI DELHI 91105 Anurag Prasad
75 | CIT(DR)(ITAT)-1 DELHI DELHI 93063 SATPAL GULAT!
76 | CIT(DR)(ITAT)-2 DELHI DELHI 92009 | NIDHISRIVASTAVA
77 | CIT(DR)(ITAT)-3 DELHI DELHI 92077 Ashish Kumar
78 | CIT(DR)(ITAT)-4 DELHI DELHI 00014 Aashna Paul
PARAMITA
CIT(DR)(ITAT)-S DELHI
79 (DR)(ITAT) DELHI 93082 N ND AL BISWAS
80 | CIT(DR)(ITAT)-6 DELHI DELHI 90077 SUSHMA SINGH
[ HARIBANSH KUMAR
81 | CIT(DR)ITAT)-7 DELHI DELHI 88024 CHOUBHARY
82 CITIDRIITAT- DELHI DELHI 91055 PRABHAKANT
8(Int. Tax.)
To be
g3 | Ol [;F{!)T(;Iﬁm- DELHI DELHI 98007 SURENDER PAL reviewed in
AGT 2021
84 CIT(DR)ITSC-1 DELHI DELHI 92073 TARUN SEEM
85 | CIT(DR)ITSC-2 DELHI DELHI 90071 | PRATIMA KAUSHIK
86 | CIT(DR), ITSC-3 DELHI DELHI 91004 | SANJAY KUMAR JAIN
87 CIDRP:A), DELHI DELH! 92019 | ANUPAMA ANAND
Delhi-1
gy | 'CTIRAP-L), DELHI DELHI 91090 | AJIT KUMAR SINGH
Delhi-2
89 C'T(DR.P'”’ DELHI DELHI 92041 | PARWINDER KAUR
Delhi-3
90 CHIORP-Z), DELH! DELHI 91072 SUNIL KUMAR
Delhi-1
CIT(DRP-2), VANDANA
A Delhi-2 DELAI DELH] 98006 RAMACHANDRAN
CIT(DRP-2),
Sobhan K
92 Aliia DELHI DELHI 99018 han Kar
93 C"(E"i;""t“’” DELHI DELHI 94078 | RAMAN KANT GARG
gy | STHamNES DELHI DELHI 94066 SANIAY GUPTA
mptions)
\\bY)L (.
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-Ad-VI

95 | CIT(int. Tax.)-1 DELHI DELHI 93039 | MEENAKSHI SINGH
96 | CIT(Int. Tax.)-2 DELHI DELHI 93069 Gangadhar Panda
97 | cIT(int. Tax.)-3 DELHI DELHI 98010 PITAMBAR DAS
98 | cITudicial) DELHI DELHI 90102 | RAMESH CHANDER
9 | cm(Tos)1 DELHI DELHI ga0zp | AGHWANIKUMAR
SINHA
100 | CIT(TDS)-2 DELHI DELHI 95008 | MAMTA KOCHAR
ANSHU SHUKLA
101 | CIm(TP)1 DELHI DELHI 92023 ot
ARCHANA SHARMA
102 |  cm(TP)-2 DELHI DELHI 94053 plrmimasicy
103 | DITI&CI)-1 DELHI DELHI 92013 | RENUKA JAIN GUPTA
104 | DIT(1 & CI)-2 DELHI DELHI 91001 RENU AMITABH
DIT(Inv.)(ITSC)(
195 | s, Banched) DELHI DELHI 99009 | CHITTRANJAN DASH
DIT(Inv.)(ITSC)(
V1 JAIN
106 | ,4dl. Bench-2) DELHI DELHI 88005 RAVI )
DIT(Inv.)(ITSC)( | To be
107 |  Principal | DELHI DELHI 00010 SHAVSI:,‘TTKRA reviewed in
Bench) AGT 2021
To be
108 | Secretary(AAR) DELHI DELHI 00024 MA’EA::? A reviewed in
AGT 2021
To be
108 Secretarv{A:R) DELHI DELHI 92003 VATSALAA JHA reviewed in
-NCR BENCH AGT 2021
SARITA MISHRA
110 | Secretary, ITSC DELH! DELHI 92063 KOLHE
111 AD(;L?:;B}. DOR DELHI 93011 ANUJ ARORA
DAMODAR PRASAD
112 | cm(a-12 AHMEDABAD GUJARAT 90070 R
. SHAHID ATAHAR
113 | cma)ri3 AHMEDABAD GUJARAT 91042 | M-S o
ADG(RTI)
b JARA MONICA KHARE
ma| o, | AHMEDABAD GUJARAT 96015
115 C'T“%‘l’:s"}i”‘ & | AHMEDABAD GUIARAT | 97017 | SAMIR TEKRIWAL
116 |  CIT(Audit) AHMEDABAD GUIARAT 91080 | SANJAY AGRAWAL
\\‘ 1
Page 20 of 31
\»\ U2swe

www.taxguru.in



F.No. A-22011/6/2020-Ad-VI

117 | CIT(DR)(ITAT)-1 | AHMEDABAD GUIARAT | 93078 | VIRENDRA OIHA
118 | CIT(DR)(ITAT)-3 | AHMEDABAD |  GUIARAT | 91086 O“:pr:mSH
119 | CIT(DR)(ITAT)-4 | AHMEDABAD GUIARAT | 90011 |  MOHD USMAN
120 CIT{Exi:nptlon AHMEDABAD GUJARAT 97004 RITESH PARMAR
121| CTIT&TP) | AHMEDABAD GUIARAT | 94041 MAHE::A?MAR
122| CT(TDS) | AHMEDABAD GUIARAT | 91076 AJAY K ATRI

123| DITU&C) | AHMEDABAD GUIARAT | 91089 KISHAN VYAS
124 CIT(A)-4 SURAT GUIJARAT 51054 O.P. VAISHNAV
125 | CTAF11 | BENGALURU KAR”;;QKA & | 90120 | PRISCILLA SINGSIT
126 | CITAF12 | BENGALURU KARN;;QKA & | 99025 | GOPINATHCHV
127 :E;‘SE"‘J BENGALURU KARN;‘&“ & | 95005 SUSAG"E;’R%"? HES
128 CIT{?F{;T;’I;H. & BENGALURU KARNC:\;?KA & 93042 PRAMS?:GKHU MAR
120 |  CIT(APA) BENGALURU KAR";;:KA & | 91022 G%%Zﬁn:‘v

130 | CIT(Audit) | BENGALURU KA“":;:"A & | 9s0aa |  ARUNKUMAR
131|  cm(cpe) BENGALURU KAR"(‘:;iKA & | 92031 | SIBICHEN K MATHEW
132 | CIT(OR)(ITATIL | BENGALURY | TR & | 90080 | NEERA MALHOTRA
133 | CIT(DR)(ITAT)-2 | BENGALURU KARN;;:KA& 93022 | MUZAFFAR HUSSAIN
134 | CIT(DR)(ITAT)-3 | BENGALURU m“"gg:“ & | 93027 | PRADEEP KUMAR
135 :g‘gl‘:rj}l BENGALURU KARN;‘;:KA & | 92050 | ©. MALLIKARIUNA
136 ;;;g:jr:)z BENGALURU KAR";;:KA & | g1019 SURESH BATTINI
137 35423?3;:2&. , | BENGALURU KARN(?;:KA % | 94071 | shishir Srivastava
138 BECLT({;?ES:J'_ , | BENGALURU man(:g:m & | 96029 | T.ROUMUAN PAITE
139 C'T{E“':;“pﬁ“" BENGALURU KARN(‘:‘;:KA & | 90105 | D.SUDHAKARA RAO
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120 | CIT(int.Tax) | BENGALURU KAR";OT:KA & | 92007 | VANDANA SAGAR
141 CET{TDS} BENGALURU KARN(J:;:KA & 92043 SANJAY KUMAR
KARNATAKA & AVVARI SREENIVASA
14 :
2| amTe) BENGALURU il 96022 i
143 | cmTP)2 BENGALURU KARN;;:KA & | 52055 | RAJESH KUMAR JHA
144 | cma)»2 PANAJI KAR";;:KA & | 92036 | HARINDER KUMAR
145 | CIT(TDS) PANAJI KAR";;:KA & | 92076 PRABHAT JHA
16|  cma)-3 KOCHI KERALA 99028 | M. RAJASEKHAR
CIT(Admin. & SUDHANSHU
147 sl KOCHI KERALA 91052 bt
18|  cmAudiy KOCHI KERALA 90093 | SHANTAM BOSE
ANIL KUMAR P
149 | CIT(DR)(ITAT) KOCHI KERALA 99030 e
150 C'T‘E"‘:"p““" KOCHI KERALA 92002 | N JAYASANKAR
151 |  cm(Tos) KOCHI KERALA 92087 |  MANIIT SINGH
152 | cma)y3 BHOPAL MP & 91121 | HARI PRASAD MEENA
CHHATTISGARH
ADG(RTI), MP &
153 Bhopal BHOPAL CHHATTISGARH 91115 SANTOSH KUMAR
CIT(Admin. & MP &
154 o BHOPAL | yarrseany | 96010 | CHANDRAIIT SINGH
155 | CIT(Audit) BHOPAL MPS 90121 LAL CHAND
( CHHATTISGARH
CIT(Exemption | MP & ABHAY KUMAR
156 5) BHOPAL | . haTTisGARH | 21047 SINGH
157 | cm(Ts) BHOPAL e 93096 PHAGU ORAM
CHHATTISGARH
158 | DIT(I&CI) BHOPAL s & 96023 | SARBJEET SINGH
CHHATTISGARH
159 | CIT(A)-47 MUMBAI MUMBAI 91039 |  PRATAP SINGH
160 | crm(a)-a9 MUMBAI MUMBAI 94009 | SUNIL KUMAR JHA
61| cmA)so MUMBAI MUMBAI 94033 |  RAJESH KUMAR
162 | cm(a)s1 MUMBAI MUMBAI 93059 5.C.TIWARI

WWW. taxguru In

Nl £

\Whpe

Page 22 of 31




DR. JAYANT
163 CIT(A)-53 MUMBAI M
(A) UMBAI 98028 Loy
164 CIT(A)-55 MUMBAI MUMBAI 96019 SUNIL A. UMAP
165 CIT(A)-57 MUMBAI MUMBAI 89049 PURSHOTTAM
TRIPURI
ADG(RTI), SHAHI SANJAY
166 e MUMBAI MUMBAI 94003 sutiAT
ADG(Vigilance)
167 (West), CBDT MUMBAI MUMBAI 90087 | AMITABH SHUKLA
168 C'T“.\r‘lj,rs"}'"' & MUMBAI MUMBAI 92100 RAJESH DAMOR
169 CIT(APA) MUMBAI MUMBAI 90088 MAHESH KUMAR
170 | CIT(Audit)-1 MUMBAI MUMBAI 90079 | ASHOK KUMAR JHA
171 | CIT(Audit)-2 MUMBAI MUMBAI 94006 | ABHUIT A. PATANKAR
SIRIPURAPU
172 | CIT(DR)(AAR) MUMBAI MUMBAI 92014 SABNEAIA
173 | CTIPRMITATI MUMBAI MUMBAI 91074 SANJAY SINGH
nt. Tax.}-11
174 C'T(DF’,‘)]_{I';AT"T MUMBAI MUMBAI | 91041 A. MOHAN
175 | CIT(DR)(ITAT)-2 MUMBAI MUMBAI 93023 ANAND MOHAN
176 | CIT(DR)(ITAT)-3 MUMBAI MUMBAI 93016 RAHUL RAMAN
177 | CIT(DR)(ITAT)-5 MUMBAI MUMBAI 95033 V. SREEKAR
R
178 | CIT(DR)(ITAT)-6 MUMBAI MUMBAI 91117 | MANJUNATHASWAM
Y
179 | CIT(DR)(ITAT)-7 MUMBAI MUMBAI 92083 | DR.RAJEEV HARIT
180 | CIT(DR)(ITAT)-9 MUMBAI MUMBAI 91014 ASHIMA GUPTA
181 | CIT(DR)(ITSC)-2 MUMBAI MUMBAI 91057 | JASBIRS. CHOUHAN
182 CIT(DRP-1), MUMBAI MUMBAI 93040 ALOK SINGH
Mumbai-1
CIT(DRP-1), NEEHAR RANJAN
- 2 MUMBAI MUMBAI 99008 HKRISEY
1gy| SPADEEA), MUMBAI MUMBAI 93057 | MANOJ MISHRA
Mumbai-1
CIT(DRP-2), . DR. NARENDER
185 Mkl s MUMBAI MUMBAI 9008 Hepspren
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CIT(DRP-3),

E.No. A-

Ad-VI

- 3 kit MUMBAI MUMBAI 00017 | GAURAV BATHAM
CIT(DRP-3),
L MUMBAI MUMBAI 92088 SUNITA BILLA
188 C'T(E"i’}“pt"'” MUMBAI MUMBAI 91096 | ANURAG SAHAY
189 | CIT(Int. Tax)-1 |  MUMBAI MUMBAI 97023 | SOMOGYAN PAL
190 | CIT(Int. Tax.)-3 MUMBAI MUMBAI 94047 AMRITA RANJAN
AJAY KUMAR
191 | CIT(Int. Tax.)-4 BAI
(Int. Tax.) MUMBAI MUM 94067 iy
PRIYA RANJAN
192 CIT(TDS)-1 MUMBA
( ) | MUMBAI 04013 GHOSH
PURUSHOTTAM
193 |  CIT(TDS)-2 MUMBAI MUMBAI 95023 el
194 |  CIT(TP)1 MUMBAI MUMBAI 95041 | DR.L RAMIJI RAO
195 | CIT(TP)4 MUMBAI MUMBAI 94058 | V.VIVEKANANDAN
|
To be
196 | DITI&CQ) MUMBAI MUMBAI 94076 5“5;'{;;';‘;':“" reviewed In
AGT 2021
197 D'T“""'l"”sq“ MUMBAI MUMBAI 99033 | $MURALI MOHAN
KOKKILIGADDA
198 | Secretary(AAR) MUMBAI MUMBAI 96028 JAGIEEVAN RAO
YASHWANT KUMAR
199 | Secretary, ITSC |  MUMBAI MUMBAI 93094 e
ADDL.DGIT(TR NADT,
200 | s naDrT i 8 NAGPUR 98013 | MUNEESH KUMAR
ADDL.DGIT(TR NADT, B. VENKATESHWAR
B | e Rl S NAGPUR 93064 e
ADDL.DGIT(TR NADT
‘ AGPUR 006 | VINAY KUMAR SINGH
202 | 6.3 NADT NAGPUR N - v
203| a3 NAGPUR NAGPUR 99003 | RAJEEV BENJWAL
ClT(Admin. & PRADEEP KUMAR
204 el NAGPUR NAGPUR 93003 v
205 c”m‘%“ & NAGPUR NAGPUR 91122 | PRADEEP S. HEDAOO
206 |  CIT(TDS) NAGPUR NAGPUR 92095 PL‘:gg:ﬁ":cﬁiA
207 | DIT(1&CI) NAGPUR NAGPUR 94090 | MAHUA SARKAR
CIT(Admin. & NINGREIRUM
208 i GUWAHATI NER 90123 bt
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MAYANK
209 | (TS GUWAHATI
o NER AR0uE PRIYADARSHI
210 | DIT(I&CI) GUWAHATI NER 91103 | AWUNGSHI GIMSON
ADG(RTI),
211
Chandigarn | CHANDIGARH NWR 91061 | RAM MOHAN TIWARI
212 CIT(Ang‘)m' & CHANDIGARH NWR 92020 MANU MALIK
213 |  CiT(Audit) | CHANDIGARH | NWR 94008 | AMARESH SINGH
214 | CIT(DR)(ITAT)-1 | CHANDIGARH NWR 94061 | SANDEEP DAHIYA
To be
215 | CIT(DR)(ITAT)-2 | CHANDIGARH NWR 98030 | C.CHANDRAKANTA | reviewed in
AGT 2021
216 C'T{E’“:;"p“"" CHANDIGARH NWR 93092 GULSHAN RAJ
217 | CIT(TDS)-1 | CHANDIGARH NWR 90049 ANAND JHA
218 | CIT(TDS)2 | CHANDIGARH NWR 95015 PARESH JOHRI
219 | DIT(I&C) | CHANDIGARH NWR 92004 | G.S. PHANI KISHORE
220 CIT(A)-3 GURGAON NWR 94034 | KRISHAN KUMAR
221 CIT(A)-5 LUDHIANA NWR 94060 | DEVENDER SINGH
aog| CAdmin.& | BHUBANESHW ODISHA 96002 SAAD KIDWAI
TPS) AR
CIT(Audit & | BHUBANESHW
HA 7078 M.K. GAUTAM
223 g e oDIS 8
24|  CT(TDS) BHUB?’:ESHW ODISHA 92068 | .M. KESHKAMAT
25| cmA)k11 PUNE PUNE 93075 | SANJIV SHANKAR
226 | CIT(A)-12 PUNE PUNE 99013 | NAVEEN GUPTA
227 | CIT(A)-13 PUNE PUNE 94048 | SUBHAKANTA SAHU
228 C'T{f‘r‘:gi"‘ & PUNE PUNE 93070 RAJEEV KUMAR
, SARDAR SINGH
2209 |  cmAudiv PUNE PUNE 93098 il
230 | CIT(DR)(ITAT)-2 PUNE PUNE 97006 DEEPAK GARG
231 | O E"i'}“p“"" | PUNE PUNE 94052 NIRAJ BANSAL
\\oauL b Page 25 of 31
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KRISHNA KUMAR
232 | CITUT&TP PUNE
( ) PUNE 94019 Sis e
233 | cITQudicial) PUNE PUNE 92005 SANDIP GARG
234 CIT(TDS) PUNE PUNE 92024 | RAJARSHI DWIVEDI
I JAGDISH PRASAD
235 | pmpac PUN
( ) E PUNE 93026 CHANDRAKER
236 CIT(A)-4 JAIPUR RAJASTHAN 93099 Savita Bundas
237 cw}i’;‘;“' & JAIPUR RAJASTHAN | 91099 RANJEET SINGH
238 | CIT(DR)(ITAT)-1 JAIPUR RAJASTHAN | 93055 AMRISH BEDI
239 | CIT(DR)(ITAT)-2 JAIPUR RAIASTHAN | 9006 | BHUPENDER KUMAR
GUPTA
240 CIT(TDS) JAIPUR RAJASTHAN | 92001 AJAY CHANDRA
241 | cIT(AuDIT) JAIPUR RAJASTHAN | 83001 | VARINDER MEHTA
22| DpITp&a) JAIPUR RAJASTHAN | 92028 | MANISHA CHANDRA
T. DIWAKARA
243 | CIT(A)16 CHENNAI TAMILNADU | 94074 sl
244 | CIT(A)-18 CHENNAI TAMILNADU | 93066 | V.PALANIVEL RAJAN
245 | ADGIRTI, CHENNAI TAMILNADU | 90085 JOE SEBASTIAN
Chennai
ADG(Vigilance)
AMILNADU 07 _G.M. DOSS
246 | *icouth), CBOT CHENNAI T 901 DR 0
247 c’"‘”}‘:‘;’;‘"' & CHENNAI TAMILNADU | 91111 N. RENGARAJ
To be
248 |  CiT(Audit)-1 CHENNAI romdaoy | e | Akunc e | VSRSt
promotion/
_ _ in AGT 2021
249 | CIT(DR)(ITAT)-1 | CHENNAI TAMILNADU | 87027 | DR. M. SRINIVSA RAO
250 | CIT(DR)(ITAT)-2 | CHENNAI TAMILNADU | 89086 S. BHARATH
251 | CIT(DR)(ITAT)-3 |  CHENNAI TAMILNADU | 96013 | ABANI KANTA NAYAK
252 | CIT(DRITAT)-4 | CHENNAI TAMILNADU | 90109 G. Srinivasa Rao
253 | CIT[DR)(ITSC) CHENNAI TAMILNADU | 92018 \.S. SREELEKHA
| o
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RAVI
254 | CIT(Exempti
(Exemptions) |  CHENNAI TAMILNADU | 94088 | .00\ ool o
255 | CIT(int. Tax.) CHENNAI TAMILNADU | 93081 | JASDEEP SINGH
SWAPNA NANU
256 |  CIT(TDS
(TDS) CHENNAI TAMILNADU | 99012 bt
D. PRABHAKAR
7 IT(TP
25 CIT(TP) CHENNAI TAMILNADU 97011 REDDY
258 | DIT(1&CI) CHENNAI TAMILNADU | 97024 | D. MANOJKUMAR
259 | DIT(Inv.)(ITSC) CHENNAI TAMILNADU | 92056 | JAYARAM RAIPURA
260 | Secretary, ITSC |  CHENNAI TAMILNADU | 92054 | PARAMIEET SINGH
261 C'T(‘l}r‘l',;’"' & LUCKNOW UP(EAST) 98012 NEERAJ KUMAR
262 | ADGRT), LUCKNOW UP(EAST) 92072 |  VIVEK KUMAR
Lucknow
263 |  CIT(Audit) LUCKNOW UP(EAST) 90042 | DEBASHIS CHANDA
264 | CIT(DR)(ITAT)-1 |  LUCKNOW UP(EAST) 91020 | ABHA KALA CHANDA
265 C'T{E’“:;"pt'"" LUCKNOW UP(EAST) 93052 | JEOTSNAA JOHRI
266 | CIT(DR)(ITAT) AGRA UP(WEST) 90054 SUNIL BAJPAI
267 CIT(A)-4 KANPUR UP(WEST) 94094 | RAINEESH K. ARVIND
CIT(Admin. & DR. VIJAY KUMAR
268 ol KANPUR UP(WEST) 99034 iy
. ANIL KUMAR
269 CIT(AUCHt} KANPUR UP(WEST) 20052 DR. AN
SINGH
270 |  CIT(TDS) KANPUR UP(WEST) 99005 SHUMANA SEN
KRISHNA KUMAR
271 CIT(A)-2 NOIDA UP(WEST) 89004 sy
ARQOP KUMAR
272 | cma)-20 KOLKATA WB &SIKKIM | 94032 iy
273 | cma)21 KOLKATA WB &SIKKIM | 97016 | JAGDISH P. JANGID
274 | ADGRT, KOLKATA WB &SIKKIM | 98003 | ASHUTOSH RAJIHANS
Kolkata
ADG(Vigilance)
WB &SIKKIM | 92021 | AMLAN TRIPATHY
= KOLKATA
276 C'T{’f‘rﬂ’:}i“' & | kowkata WB &SIKKIM | 92065 |  PANKAI KUMAR
\\‘“}"‘L ! Page 27 of 31
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202

| - To be
277 | CIT(Audit-1 |  KOLKATA WB & SIKKIM 94038 RM:TS&J:SHRA reviewed in
AGT 2021
278 | CIT(DR)(ITAT)-1 KOLKATA WB & SIKKIM 90124 | RAM BILASH MEENA
279 | CIT(DR)(ITAT)-2 KOLKATA WB & SIKKIM 98034 IMOKABA JAMIR
280 | CIT(DR)(ITSC) KOLKATA WB &SIKKIM | 89094 AL EUIMAR
TIWARI
To be
281 | CIT(IT&TP) KOLKATA WB & SIKKIM 98021 | GAURAV KANAUJIA | reviewed in
AGT 2021
282 CIT(Judicial) KOLKATA WB & SIKKIM 51071 SANJAY KUMAR
| 283 CIT(TDS) KOLKATA WB & SIKKIM 92033 L
! KEDIA
284 DIT(I & CI) KOLKATA WR & SIKKIM 97010 MUDIT NAGPAL
285 | DIT(Inv.)(ITSC) KOLKATA WB & SIKKIM 94029 RAJEEV KUMAR
DAVID ZOTHANPUIA
286 | Secretary, ITSC J| KOLKATA WB & SIKKIM 94100 CHAWNGTHU
4, The following additional charge arrangements in the post/grade of Commissioner of Income

Tax other than Appeal Units, is ordered, with immediate effect and until further orders:

DEBA KUMAR SONOWAL, CIT(Appeal

AP &
1 CTH{DR)ITAT) VISHAKHAPATNAM | - rp) ANGANA Unit)-2, VISHAKHAPATNAM
, BIHAR &
2 CIT(Audit) PATNA JHARKHAND | INDERIT SINGH, CIT(DR)(ITAT), PATNA
: BIHAR & RAM BILAS MISHRA, CIT(Admin. &
3 CIT(Exemptions) PATNA JHARKHAND TPS), PATNA
BIHAR &
ANJAY 1. IT(TDS), PATNA
4 DIT(I &Cl) PATNA RABKHAND SANIAY |. BARA, CIT(TDS), P
SAT INGH RANA, CIT(A)-23,
5 CIT(A)-24 DELHI DELHI ENBERS (A)
DELHI
SATENDER SINGH RANA, CIT(A)-23,
6 CIT(A)-25 DELHI DELHI e
7 CIT(A)-26 DELHI DELHI KANWAL JIT SINGH, CIT(A)-27, DELHI
8 CIT(A)-28 DELHI DELHI KANWAL JIT SINGH, CIT(A)-27, DELHI
INDER PAL SINGH BINDRA, CIT(A)-29,
9 CIT(A)-30 DELHI DELHI DELHI
ADG(Systems)-6, SANJEEV SINGH, ADG(Systems)-2,
i CBDT DELHI BELH! CBDT, DELHI
ADG(Systems)-7, MANISH MISHRA, CIT (e-verification),
i | sl | DELHI DELHI i
ADG(Vigilance) DEEPALI CHANDRA,
b (HQ)-3, CBOT et RELH ADG(Vigilance)(HQ)-1, CBDT, DELHI
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= Eii — — ANSHU SHK EPS:DEY, CIT(TP)-1,
14 CIT(A)-11 AHMEDABAD cuiarar | DAMODAR Pm':%i;’:;‘" EAReL,
15 | CIT(DR)(ITAT}2 | AHMEDABAD GUIARAT VIRENDRR S BN,
AN i
16 |  CITUUDICIAL) AHMEDABAD GUIARAT | s_ L ':iﬁg—‘:::gm”d'“'_ |
17 CIT(DR)(ITAT) RAIKOT GUJARAT O PRAE?\?:;.?:!:?:Q ngT{Appea'
18 CIT(DR)(ITAT) SURAT GUIARAT Charge has bee;aifsing on Rotational
19 CIT(TDS) VADODARA GUJARAT BHAVN&E:?J':&;&EQA””“'
o TP | sevonuns | RTINS | Tt crom
R el I
22 CiT(udicial) BENGALURU ”RN;(I:KA % PRAMO%ﬁl;gfgfﬁgirﬁggmdmi”'
23 DIT(1 & CI) BENGALURU KAR“;;:KA & SANMYB::(’;":L'L':&T(TDSL
24 DIT(I & CI) KOCHI KERALA MANJIT SINGH, CIT(TDS), KOCHI
R CHORRITAT) INCRRE CH HAh'Iﬂ'rIS&GARH S SAE:%?:JT%;E!“ADDE&’
26 CIT(A)-48 MUMBAI MUMBAI PRATAP SINGH, CIT(A)-47, MUMBAI
27 CIT(A)-52 MUMBAI MUMBAI S.C.TIWARI, CIT(A)-51, MUMBAI
28 CIT(A)-54 MUMBAI MUMBAI DR JAYANT ::J‘n‘::i?" CHRARSR,
29 CIT(A)-56 MUMBAI MUMBAI SUNIL A. UMAP, CIT(A)-55, MUMBAI
30 CIT(A)-58 MUMBAI MUMBAI i i Shie sl
31 CIT(DR)(ITAT)-1 MUMBAI MUMBAI ANAND MOFSSM{;‘I‘IDRH”AT"Z’
32 | CIT(DRY(ITAT)-4 MUMBAI MUMBAI HARIL RAMﬁﬁﬂgP RIITAT&:
33 | CIT(DR)(ITAT)-8 MUMBAI MUMBAI | V. SREEKAR, CIT(DR)(ITAT)-5, MUMBAI
34 | CIT(DR)(ITAT)-10 MUMBAI MUMBAI AR GU‘JS;:;:‘IDR)“TAT)'S’
35 CIT(DR)(ITSC)-1 MUMBAI MUMBAI Y, CHDmAH:EE:TIDR}UTSC}'Z'
A MUMBA v | vgAl
37 CJ j?ni:IZ; MUMBAI MUMBAI SUNITA BILLA, a'{](ar;;s), MUMBAI-2,
e e -
39 | CIT(int. Tax)-2 MUMBAI MUMBAI SOMOGYANH:SLQEZ“"L W,
40 CIT(Judicial) MUMBAI MUMBAI FHON KUM;TJSQAF'T(A““M'L
a1 CIT(TP)-2 MUMBAI MUMBAI DR. L. RAMUI RAO, CIT(TP)-1, MUMBAI

Mo

$
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F.No. A-22011/6/2020-Ad-V|

additional remuneration under the provision of FR 49.

¢
\{”?“L \‘A\\\ o

42 CIT(TP)-3 MUMBAI MUMBAI V. VIVEKANANDAN, CIT(TF)-4,
MUMBAI
43 | DIT(Inv.)(TSC)-2 MUMBAI sty | SMUBALLMORAN, DITUVHTSCHL,
e MUMBAI
NINGREIRUM LONGVAH, CIT(Admin. &
44 CIT(AUDIT GUWAHATI ¢
{ ) A Set TPS), GUWAHATI
SAROJ KUMAR MAHAPATRA
45 CIT(A)- ANE R ‘
(A2 RRUBANESEWA 0l CIT(Appeal Unit)-1, BHUBANESHWAR
46 DIT(1 & C) BHUBANESHWAR ODISHA 5 N MGG CHTTES,
BHUBANESHWAR
47 | CIT(DR)(ITAT)-1 PUNE PUNE DEEPAK GARG, CIT(DR)(ITAT)-2, PUNE
' 48 | CIT(Exemptions) JAIPUR RAJASTHAN RANJEETS'NG:'AI?J;M”“' ETRS),
ALKA RAIVANSHI JAIN, CIT(Appeal
4 CIT(A)-2 u AST
9 (A) GAFUS v gy Unit)-1, UDAIPUR
V. PALANIVEL RAJAN, CIT(A)-18,
IT(A)-19
50 CIT(A) CHENNAI TAMILNADU g
ARUN C. BHARAT, CIT(Audit)-1,
1 m 4 :
5 CIT(Audit)-2 CHENNAI TAMILNADU il
. N. RENGARAJ, CIT(Admin. & TPS),
52 CIT(udicial) CHENNAI TAMILNADU s e
53 CIT(TDS) COIMBATORE RISy | (PVAPNANANL AMBATT, CIT{TOS),
CHENNAI
RAINEESH K. ARVIND, CIT(A)-4,
54 CIT(A)-3 LUCKNOW UP(EAST) s
ABHA KALA CHANDA, CIT(DR)(ITAT)-1,
| 55 |  CIT(DR)(ITAT)-2 LUCKNOW UP(EAST) ciass
56 CIT(TDS) LUCKNOW UP(EAST) SHUMANA SEN, CIT(TDS), KANPUR
JEOTSNAA JOHRI, CIT(Exemptions),
57 DIT(1 & CI) LUCKNOW UP(EAST) iy
58 DIT(1 & CI) KANPUR UP(WEST) SHUMANA SEN, CIT(TDS), KANPUR
SANDEEP CHAUBE, CIT(Appeal Unit)-8,
59 CIT(A)-22 KOLKATA WB & SIKKIM esimipe
. RAJAT SUBHRA BISWAS, CIT(Audit)-1,
60 CIT(Audit)-2 KOLKATA WB & SIKKIM A L
RAM BILASH MEENA, CIT(DR)(ITAT)-1,
61 | CIT(DR)(ITAT)-3 KOLKATA WB & SIKKIM e
IMOKABA JAMIR, CIT(DR)(ITAT)-2,
62 | CIT(DR)ITAT)-4 KOLKATA WB & SIKKIM 3
: PANKAJ KUMAR, CIT(Admin. & TPS),
63 | CIT(Exemptions) KOLKATA WB & SIKKIM ol
ANAND KUMAR KEDIA, CIT(TDS),
64 CIT(TDS) SILIGURI WB & SIKKIM Lk
5. The officer assigned to hold additional charge(s) shall not be eligible for any claim to
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6. The compliance reports regarding relieving/ joining of the above officers shall be forwarded
by the officer concerned to the Board and Data Base Cell, CBDT by 19.11.2020. All the relieving
and joining should mandatorily be done by the officer concerned and approved by the concerned Pr.
CCIT(CCA), as the case may be, on-line on www.irsofficersonline.gov.in.

& Hindi version of this order will follow. s
Noged ‘ﬁfﬁ,
(Yogesh Sh H\ i

Under Secretary to the Government of India
Tel. No. 23095474
Copy to:

1 Officers concerned.

2 All Pr. Chief Commissioners of Income Tax / Principal Director Generals of Income Tax.

3 Pr. Chief Controller of Accounts, New Delhi.

4, Zonal Accounts Officer, CBDT, O/o Principal CCIT (CCA) concerned.

B PS to Hon'ble FM / MoS (Finance).

6 PPS to Finance Secretary/ Chairman, CBDT/ Members, CBDT/ IS(Admn.),CBDT/JS(R).

7 Hindi Section for Hindi version.

8 Commissioner of Income Tax (Media & TP) and official Spokesperson, CBDT, New Delhi.

9 Secretary General, IRS Association/Secretary General, ITGOA/All-India Income Tax SC&ST
Employees' Welfare Association/Income Tax Employees Federation (ITEF).

10. Data Base Cell, CBDT.
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